03.05.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO. 5

(DIVISION BENCH-IV)

HON'BLE MR. JUSTICE G.S.SISTANI

HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 10.30 A.M.

1. FAO(OS) (COMM.)201/2017 ADTV COMMUMICATION PVT.LTD. KAADAMBARI SINGH PURI
(FORMERLY AEZ INFRATECH PVT HARISH GARG,RATUL SEN
LTD) VS VIBHA GOEL & ORS PURAN KUMARI , RAGHAVENDRA

MOHAN, BAJAJ

COURT NO. 34

(DIVISION BENCH-VIT)

HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

1. CRL.A. 557/2017 SACHIN VS. STATE M.N DUDEJA, ANUJ CHAUHAN
OF NCT OF DELHI RAJAT KATYAL
COURT NO.7

(DIVISION BENCH-VIII)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 A.M.

1. W.P.(C) 3754/2013 SYNDICATE BANK ADARSH B.DIAL,YUDISHTER SHARMA
CM NO.16540/2017 VS M/S SSP TRADEX PRIVATE B.S.NAGAR,YOGESH SINGH
CM NO.44940/2017 LTD. & ORS.
2. MAT.APP (F.C) 52/2018 NAMITA D.S.PAWERIYA,AMIRSH KUMAR
VS MADAN SINGH NAMITA ,APPELLANT IN PERSON
3. MAT.APP. (F.C) 74/2018 RITA Q@ RITU K.SUNIL
CM APPL.13974/2018 VS MADHO SINGH CHAUHAN

CM APPL.13975/2018

4. LPA 206/2016 AMISH JAIN & ORS AMISH JAIN,PUNIT K.BHALLA
CM NO.15436/2016 VS ICICI BANK LTD CHETNA BHALLA
CM NO.28366/2016
CM NO.35446/2016
CM NO.6231/2018
CM NO.6232/2018



03.05.2018

AT

LPA 207/2016

CM NO.15432/2016
CM NO.34595/2016
CM NO.44517/2016
CM NO.20178/2017
CM NO.20232/2018
CM NO.34066/2017

LPA 208/2016

CM NO.15431/2016
CM NO.28370/2016
CM NO.35448/2016
CM NO.20177/2017
CM NO.39860/2017
CM NO.42403/2017
CM NO.6233/2018
CM NO.6234/2018

LPA 211/2016
CM NO.4466/2017
CM NO.6230/2018

2.15 P.M.

AT

. RFA NO. 28/2018

10.30 A.M.

. W.P.(C) 11079/2017

CM NO.45317/2017
CM NO.8887-8888/2018

J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)
AMISH JAIN & ANR AMISH JAIN,PUNIT K.BHALLA

VS ICICI BANK LTD CHETNA BHALLA

AMISH JAIN & ANR AMISH JAIN,PUNIT K.BHALLA

VS ICICI BANK LTD CHETNA BHALLA

AMISH JAIN & ANR AMISH JAIN,PUNIT K.BHALLA

VS ICICI BANK LTD CHETNA BHALLA

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

ASHWANI KUMAR NIM KUMAR RAJESH SINGH,PUNAM SINGH
VS UNION OF INDIA & ORS. PRAVEEN KUMAR JAIN,KOMAL PANDEY

COURT NO.16
HON'BLE MS. JUSTICE REKHA PALLI

DRAVIDIAN UNIVERSITY GEETA LUTHRA,PREM CHHETRI,

VS UNION OF INDIA AND ORS ANSHUL DUGGAL,SHIVANI L.LOHIYA
A.SIDDIQUI,PRATEEK YADAV
SANJEEV UNIYAL, DHAWAL UNIYAL
APOORV KURUP,ISHA MITAL
A.C.BOXIPATRO



03.05.2018 J-3 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO. 13
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 2.15 P.M.

1. W.P.(C) 12505/2004 JAI PRAKASH VIBHA MAHAJAN SETH, PREETI
VS D.T.C & ANR PURESH BUTTAN,FAHAD IMTIAZ
2. W.P.(C) 12091/2005 MANGT.OF D.T.C PURVESH BUTTAN, FAHAD IMTIAZ
VS. JAI PRAKASH VIBHA MAHAJAN SETH, PREETI
HIGH COURT OF DELHI REGISTRAR (LISTING)

02.05.2018



03.05.2018 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 21 (OS-F)
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M.

5. O.M.P. (COMM) 32/2017 INDIAN RAILWAY CATERING AND NIKHIL MAJITHIA,
TOURISM CORPORATION MANISH K. BISHNOI
LTD (IRCTC)

Vs. M/S SRINATHJI CATERERS
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